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Manipur Secretariat staff

1384. Shri L. Achaw gtaifk: W ill
the Minister of Home Affairs be pleas
ed  to state:

(a ) whether Governm ent are aware 
that most o f the Assistants in the 
Manipur Secretariat and other G ov
ernment departments have to rent 
houses and especially those coining 
from  outside Imphal are put into a 
disadvantageous position, and

(b ) if so, the action Governm ent 
propose to take to rem ove the diffi
culty o f those Governm ent employees?

The Minister o f State In the Minis
try of Home Affairs (Shri D atar): (a )
Yes. Governm ent are aware of the 
shortage.

Cb) This is not a difficulty peculiar 
to any particular classes o f G overn
ment employees in Imphal. The em
ployees of the Manipur Administra
tion are provided with Governm ent 
residential accommodation to the ex 
tent such accommodation is available.

Manufacture of Liquor

1385. Shri L. Achaw Singh: W ill the 
Minister of Home Affairs be pleased 
to state:

(a ) whether the manufacture of 
liquor at Sekmai by  the Scheduled 
Castes and Scheduled Tribes people 
has been com pletely stopped or 
restricted;

(b ) whether any person has been 
appointed as Governm ent authorised 
vendor at Sekmai for  the purpose; 
and

(c )  if so, the reasons therefor’

The Minister o f State In the M inis
try of Home Affairs (Shri D atar): (a )
The distillation o f liquor at Sekmai 
except by a licensed distillator was 
prohibited for all persons including 
the Scheduled Castes and Scheduled 
Tribes in 1949 under the Assam E x
cise and Opium Act, and the prohibi
tion continues.

(b )  A  wholesale and Re tail Country 
Liquor Licensee has been appointed.

(c )  To regulate the purchase and 
sale of liquor in accordance with the 
law.

Survey of India Maps
1386. Shri T yabji: Will the Minister 

o f Education and Scientific Research
be pleased to state:

(a ) whether the Survey o f  India 
maps on all scales are available fo r  
sale to the public;

(b ) if not, the areas and the scales 
for  w hich they are not available for  
sale; and

(c ) the reasons w hy they are not 
being made available?

The Minister o f  State in the M inis
try o f Education and Scientific Rese
arch (Dr. K . L. Shrim ali): (a) Yes, 
Sir. But the approval o f the Central
and /or the- State Government con
cerned is required before maps con
taining information of strategic im
portance are made available to public

(b ) and (c ). Do not arise.

Travancore-Cochin Banking Enquiry 
Commission

1388. Shri W arior: W ill the Minis
ter of Finance be pleased to state:

(a) which o f the recommendations 
o f  the Travancore-Cochin Banking 
Enquiry Commission have been 
accepted by Governm ent and which, 
have been rejected; and

(b ) w hat measures Governm ent 
have taken to Implement the accepted 
recommendations?

The M inister o f Finance (Shri T. 
T. K rishnam achari): (a) and (b ). A  
statement giving the required infor
mation is laid on the Table of Lok 
Sabha. [See Appendix V, anncxure

No. 13.]




